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[Translation] 

Introduction of New Scheme by DDA 

4257. SHRI VIJAY GOEL : Will the Minister of URBAN 
AFFAIRS AND EMPLOYMENT be pleased to state : 

(a) whether DDA is contemplating to introduce any 
new scheme to meet the demand of dwelling units: 

(b) if so, the details thereof; and 

(c) the number of applicants registered under the 
different schemes are waiting for allotment of DDA flats! 
plots as on date, Scheme-wise? 

THE MINISTER OF URBAN AFFAIRS AND EMPLOY-
MENT (SHRI RAM JETHMALANI) : (a) and (b) The Delhi 
Development Authority has not finalised the introduction 
of any new scheme. 

(c) As on date, following registrants are awaiting 
allotment of lIats/plots, scheme-wise : 

1. New Pattern Registration Scheme - 1979 

MIG LlG 
9662 17558 

2. Ambedkar Awas Yojana - 1989 

3. 

MIG LlG 
3702 6059 

Janta Housing Registration Scheme - 1996 

JANTA 
15338 

4. Rohini Residential Scheme (Plotted Scheme) -
38295. 

[English] 

Jawahar Rojgar Yojana 

4258. SHRI HARI KEWAL PRASAD: Will the Minister 
of RURAL AREAS AND EMPLOYMENT be pleased to 
state: 

(a) whether the Programme Evaluation Department 
of the Planning Commission has made assessment of the 
Jawahar Rojgar Yojana in Uttar Pradesh; 

(b) if so. the details thereof and the outcome thereof; 

(c) whether the study has revealed that certain 
Panchayats In Uttar Pradesh have not used the funds 
received under this schem"3; and 

(d) if so, the details thereof and the action taken by 
the Government In this regard ? 

THE MINISTER OF STATE OF THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA 
PATIL) : (a) and (b) Yes, Sir. Programme Evaluation 
Organisation (PEO), Planning Commission conducted a 
quick study of Jawahar Rozgar Yojana (JRY) during 1992 
covering the period from April, 1989 to September, 1991. 
The PEO has selected 10 States including Uttar Pradesh, 
20 districts (2 from each State) and 40 Gram Panchayats 
(2 from each district) for this purpose. From Uttar Pradesh, 
4 Panchayats were selected namely, Itai Rampur & 
Chandapur from Gonda district and Thathiya & Hotpur from 
Farukhabad district. On the basis of available sample, the 
study indicated that out of 35.9%, of the total population 
available for employment, 14.78% and 14.26% actually got 
employment during 1989-90 and 1990-91 respectively. The 
percentage of women in the employment generation was 
15% to 18% at the Gram Panchayat level. It had also been 
observed that the quality of assets created in Uttar Pradesh 
like rural roads, drinking water, wells/ponds and panr.hayat 
ghars were good and 80% of the beneficiaries felt that the 
assets created were useful. The assets created· were 
maintained by the Panchayats. It was also revealed that 
the Panchayat functionaries were not trained and there 
was inadequacy of staff to audit the gram panchayat 
accounts. Technical staff is required to be strengthened at 
the block level for technical scrutiny of the projects. 

(c) and (d) So far as Uttar Pradesh is concerned, the 
study reveals that the funds were utilized in all the four 
selected Panchayats during 1989-90 and 1990-91, 
Howeller, the Chandapur Panchayat of Gonda district did 
not report any utilization of funds during the first hal! of 
1991-92. 

The Government has taken a number of steps to 
improve the implementation of JRY since its inception. The 
Programme was first reviewed and streamlined during 
1993-94 and again in January, 1996. No Panchayat is 
allowed to carry over more than 25% of the allocated funds. 
I! carry over exceeds 25%, the Panchayat share equivalent 
to excess amount is deducted at the time of release of 
second instalment during the next year. In addition, 
Monitoring & Vigilance Committees at the village level are 
constituted to supervise and monitor the implementation 
of the programme. 

Houllng Projectl for Tamil Nadu 

4259. SHRI C. KUPPUSAMI : Will the Minister 
of URBAN AFFAIRS AND EMPLOYMENT be pleased to 
state: 

(a) the details of the housing projects received from 
Tamil Nadu lind approved- separatety by Housing and 
Urban Development Corporation during each of the last 
three years and till date: and 
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